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THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): (a) 
and (b). Police organisations in the 
States are a State subject, 
and the concerned State Gov-
ernments are responsible for their 
conduct and discipline. However, suita-
ble instructions have been issued to the 
Central Police Organisations inform-
ing them that participation in the ac-
tivities of communal organisations re-
ferred to therein will attract disci-
plinary action. These instruction have 
also been brought to the notice of 
State Governments for considering 
similar action.
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SHRI YOGENDRA MAKWANA: This 
question does not arise from this. But, 
I have taken note of the suggestion o l 
the hon. Member.
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SHHI YOGENDRA MAKWANA: Sir. 
for police forces a Committee wai 
appointed under the Chairmanship at 
Director, Bureau of Polica Research 
and Development.

WRITTEN ANSWERS TO QUESTIONS

Study Report on Para-Mllltary 
Forces

*619. SHRI RAMA CHANDRA 
RATH:

SHRI G. Y. KRISHNAN:

Will the Minister of HOME AFFAIRS 
be pleased to state:

(a) whether Government has a pro-
posal for rationalising the para-mili-
tary forces like the Border Security 
Force and the Indo-Tibet Border Poli-
ce;



(b) whether any Study report has 
been prepared by his Ministry in this 
regard;

(c) if so, when this proposal is go-
ing to be implemented; and

(d) the details about the formula-
tion of the para-military forces?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): (a) 
The various para-military forces under 
the Government have been raised for 
specific areas/roles and have their 
own charter of duties. There is no 
proposal with the Government to 
change the roles of these forces or to 
integrate them with each other.

(b) No Sir.

(c) and (d). Does not arise.
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Incentives to Electronics Industry

•620. SHRI SATYENDRA NARAIN 
SINHA; Will the PRIME MINISTER 
be pleased to state:

(a) whether the Department of 
Electronics and Electronic C om m ission  
have received any encouraging res-
ponse to the Government’s fiscal incen-
tives to the electronic industry in 1980-
81 budget;

(b) if so, the details of capital in-
vestment offers received so far; and

(c) whether production of electro-
nics has also accelerated during the 
period?

THT PRIME MINISTER (SHRIMATI 
INDIRA GANDHI): (a) Yes, Sir.

(b) Between April 1, 1980 and March 
20, 1981, 148 applications in the area 
o f electronics for Industrial Licences/ 
Letters of Intent/Capital Equipment 
were received. The Industrial Licences 
and Letters of Intent for ;leTronic 
products issued in this period, along- 
wlth the approved/ applied for invest-
ment proposed on capital SQuipment, 
*re indicated In Annexures I and II 
respectively. Laid on the Table of the

House [Placed in library, (see No. 
LT-2268/81)].

(c) Yes, Sir. Tlhe rate of growth of 
electronics production during calendar 
1980 is estimated to be about 24 per 
cent as compared to only 10 per cent 
during 1979.

Recruitment Policy Regarding Appoint-
ment of Economically Backward 

Persons

*625. SHRI JITENDRA PRASAD: 
Will the Minister of HOME 4.FFAIRS 
be pleased to state:

(a) whether Government are aware 
that candidates having much higher 
qualifications than actually prescribed 
are being preferred and appointed at 
present in all offices under the Central 
Government by ignoring the candi-
dates with minimum qualifications 
who generally belong to economically 
backward family/class.

( b )  if so, whether Government pro-
pose to devise its recruitment policy in 
a way which debars the appointment 
of candidates belonging to compara-
tively more affluent families with 
higher qualifications so as to make 
room for the candidates with prescri-
bed minimum qualifications from poor 
families; and

(c) if not, the reasons for Ihe same?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI P. 
VENKATASUBBAIAH): (a) The
qualifications prescribed for every 
post are the minimum that are neces-
sary for a person to man the post 
effectively. The appointments are made 
strictly in accordance with the recruit-
ment rules without any discrimination.

(b) Does not arise.

.(c) Does sot arise.
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